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To. 

1 

2 

1. 

3. 

2 

Respectcd Sir, 

4. 

CF 
FARIDABAD 

Municipal Corporation, Faridabad 

Sub: E.A. No. 69/2025 in 0.A. No. 33/2024 Ajay Lal Malik Vs. State of 

Haryana & Others 

B.K. Chowk N.I.T Faridabad -121001, Haryana-India 

. 2411664, 2415549 Tel. : 0129-241 1649, 

Fax : 0129-2416465 

The Deputy Commissioner 

Faridabad 

The Regional Oficer, HSPCB 

Faridabad 

Memo No.MCF/PS/2025/ 

Date: 28.10.2025 

It is appraised that in compliance of order dated 10.09.2024 passed by 

Hon'ble NGT, the office of Municipal Corporation Faridabad prepared an 

estimate for Instal!ation of the barricading by using G! Sheets and ISMB 

columns at different points in Badhkal Zones, Division II after getting the 

necessary approvals from competent authority. Tenders were called 05 

times. Against first three times tenders, no agency participated in tender 

process. Against 4" tender, none of agency participating in tender process 

could qualify the technical criteria of NIT. As a result of 5" tender, work 

order was allotted to the agency M/s Vikro Engicons Services on 

12.07.2025 for the completion of work upto 06.09.2025. But the agency / 

contractor did not execute the work. The agency failed to execute the work 

and consequently the EMD as well as performance security deposited by 

agency is being forfeited by this office. 

That at present work is being executed Transfer Station wise including 

Transfer Station in question. Work of fencing, laying tiles at Berm 

alongside Transfer Station and Green Belt are under execution. Broken 

Boundary Wall has been barricaded with GI Sheets. 

No waste is allowed to be dumped outside the boundary of Transfer Station. 

Drone view Photographs of site in question are annexed herewith as 

Annexure-R/1. 

Waste is being lifted regularly from the transfer station by the agency M/s 

SVN Associates. The agency has been engaged for loading, carriage and 

transportation of solid waste from Sec 21-A transfer station. JE and SI have 
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5. 

FARIDABAD 

station. 

Municipal Corporation, Faridabad 

8K. Chowk NIT Farid abad -121001, Maryana-india 

Tol..0129 2411649, 2411664, 2415549 

Faz 0129-2416465 

been deployed by this office for the regular monitoring of the said transfer 

lo discourage to littering of waste in the city, public at large has been 

intormed that about imposition of penalty of Rs.5000 to 50,000/- for 

littering of waste. Copy of one such warning letter and news item dated 

13.09.2025 published in Nav Bharat Times are attached as Annexure-A/2. 

6. The compliance made by the MCE, can be verified also by the HSPCB. 

Commis_ioner, 
Municipal Corporation 

Faridabad 

Faridabad 
stepping 

towards Smart City 

9

96



27.10.2025 

  

 
 

10ANNEXURE R/2

97



29.10.2025 

  

  
 

11

98



29.10.2025 

 
 

  

12

99



29.10.2025 

  
 

13

100


	5af0d5d897cc02d483e6238cf07bb01eaa1b5aebf90043a0c1e20d2e4598478d.pdf
	6afe194fb73b7459c3f4c46767f404194173dad971047047967d77e6488a1a93.pdf
	Microsoft Word - 27.10.2025 photos
	Microsoft Word - 29.10.2025 photos

